B papersLaid
|English]

MR DEPUTY SPEAKER: Zero Hour is
over. ShriSatish Kumartolaythe papersonthe
Table.

{Interruptions)
[ Translation]

SHRI SURAJ MANDAL(Godda) : Mr.
Deputy Speaker, Sir, thisis a very grave issue
andthe Governmentshouldmake a statement
onit(/nterruptions) -

13.04hrs
' Atthis stage, Shri SurajMandaland
some otherhon. Members came andstood
onthefloornearthe Table.

13.041/2hrs.

PAPERS LAID ON THE TABLE
Reviewon working ofand Annual
Report of the Oil and Natural Gas Com-
mission forthe year 1991-92 along with
statement for delaying laying these

: papers
THE MINISTEROF STATE OF THEMIN-

ISTRY OF PETROLEUMAND NATURAL GAS .

(CAPT.SATISH KUMARSHARMA):
Ibegtolayonthe Table-

(1) (i) A copy of the Annual Report (Hindi
and English versions) of the oiland Natural Gas
Commission for the year 1991-92, alongwith
Audited Accounts and of its subsidiary viz.
ONGC Videsh Limited, for the year 1991-92

under sub-section (3) of section 23 read with
sub-section (4) of section 22 of the oil and
Natural Gas Commission Act, 1959.

(ii) A copy of the Review (Hindi and English
versions) by the Govemment on the working of
the Oil and Natural Gas Commission for the
Year 1991-92 and of its subsidiary viz. ONGC
Videsh Limited forthe year 1991-92.

MAY5,1993

Paperslaid 3V
(2)Statement (Hindi and English versions)
showing reasons for delay in laying the papers
mentionedat (1) above.
[Placedinthelibrary. See No. LT 4004/93}#

Review on the working of and Annuai
reportof Bhart Leather Corporation Ltd.
Agrafor 1991-92 along with statement for

delayinlaying these papers

THEMINISTEROF STATEIN THEMIN-
ISTRY OF INDUSTRY (DEPARTMENT OF
INDUSTRIALDEVELOPMENT ANDDEPART-
MENT OF HEAVY INDUSTRY) (SHRIMATI
KRISHNASAHI): Ibegtolayonthe Table-

(1) A copy each of the following papers
(Hindiand Engiish versions) under sub-section
(1) of section619A of the Companies Act, 1956

{i) Statementregarding Reviewbythe
Government on the working of the
Bahart Leather Corporation Limited,
Agra, forthe year 1991-92.

(i) Annual Reportof the BharatLeather
Corporation Limited, Agra, forthe year
1591-92, alongwith Audited Accounts
andcommentsofthe Comptrollerand .
Auditor Generalthereon.

(2) Statement (Hindi and English versions)
showingreasons for delay in laying the papers

menfionedat (1) above. [Placedinthelibrary.
SeeNo. LT.4005/93)

(Interruptions)

MR.DEPUTY SPEAKER: ShrimatiMar-
garet Alva.

(Interruptions)

MR. DEPUTY SPEAKER :ltem No. 4.
Shrimati Margaret Alva.

(Intermuptions)




